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MA 2462/2003 in OA 3235/2002 

Presents Shri K. Venkatrarnan, counsel for applicant 

Shri R..P..Aggaral, counsel for respondents 

A 

Learned counsel for applicant states that he dc 

not press MA2462/2003 but mean,hile the applicant 

represented the authorities.. MA is dismissed as withc 

with liberty that the respondents may consider t 

representation in accordance with law.. 


